T ]

-

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India

FORM G

INVITATION FOR EXPRESSION OF INTEREST F OR
TENSILE STEEL LIMITED OPERATING IN STEEL AND RELATED PRODUCTS
AT AHMEDABAD GUJRAT

Regulations, 2016)

(Insotvency Resolution Process for Corporate Persons)

SL. RELEVANT PARTICULARS
L. Name of the corporate debtor along with PAN & | TENSILE STEEL LIMITED
CIN/ LLP No. CIN: U99999GJ1960PLC001006
PAN: AAACT6735C
2. Address of the registered office HIRABAG, VISHWAMITRI RD, BARODA,
Gujarat 390009
3. URL of website https://witworthipe.com/
4, Details of place where majority of fixed assets are Land and Building of the factory situated at
located Mouje, Majalpur, District Vadodra in the name
of Tensile Steel Limited.
5. Installed capacity of main products/ services Presently, there is no business ]
6. Quantity and value of main products/ services sold | NA
in last financial year
7. Number of employees/ workmen 0 (NIL)
8. Further details including last available financial Can be requested over mail at:
statements (with schedules) of two years, lists of cirp.tensilesteel @gmail.com
creditors are available at URL: Or Visit at
https://witworthipe.com/tensile-steel-limited/
9. Eligibility for resolution applicants under section Can be requested over mail at:
25(2)(h) of the Code is available at URL: cirp.tensilesteel @gmail.com
Or visit at
https://witworthipe.com/tensile-steel-limited/
10. | Last date for receipt of expression of interest 16-09-2025
11. | Date of issue of provisional list of prospective 26-09-2025
resolution applicants
12. | Last date for submission of objections to 01-10-2025
provisional list
13. | Date of issue of final list of prospective resolution | 11-10-2025
applicants
14. | Date of issue of information memorandum, 16-10-2025
evaluation matrix and request for resolution plans
to prospective resolution applicants
15. | Last date for submission of resolution plans 15-11-2025
16. | Process email id to submit Expression of Interest cirp.tensilesteel@gmail.com
17. | Details of the corporate debtor’s registration status | NA

as MSME.

IBBI Reg. No.:

/
Tl
e
, C!{'Bi_hari Lal Chakrayarti
fi P '\J Resolution Professit
Livthe Matter of Tensile Steel Li;
Bl?lPA-OOZ/IP—N00863!2_019-_20__%(1? 776
AFA No: AA2/12776/02/311235/203623

-

AFA Valid Upto 31.12.2025

Reg. Address: Reg. Address: D-54, First Floor, Defence Colony, New Delhi-110024
E-Mail ID: blchakravarti.associates@ mail.com

Date: 01.09.2025
Place: New Delhi

CIRP Mail id: cirp.tensilesteel@gemail.com




FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

TENSILE STEEL LIMITED
OPERATING IN STEEL AND RELATED PRODUCTS AT AHMEDABAD GUJRAT
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board
of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

. [Name of the corporate debtor
along with PAN & CIN/ LLP No.

TENSILE STEEL LIMITED
CIN: U99999GJ1960PLC001006
PAN: AAACT6735C

. |Address of the registered office

HIRABAG, VISHWAMITRI RD, BARODA,
Gujarat 390009

. |URL of website

https://witworthipe.com/

. | Details of place where majority of
fixed assets are located

Land and Building of the factory situated at
Mouije, Majalpur, District Vadodra in the name
of Tensile Steel Limited.

. |Installed capacity of main
products/ services

Presently, there is no business

. |Quantity and value of main
products/ services sold in last
financial year

NA

. |Number of employees/ workmen

0 (NIL)

. |Further  details including last
available financial ~statements
(with schedules) of two years, lists
of creditors are available at URL:

Can be requested over mail at:
cirp.tensilesteel@gmail.com

Or Visit at
https://witworthipe.com/tensile-steel-limited/

. |Eligibility for resolution applicants
under section 25(2)(h) of the
Code is available at URL:

Can be requested over mail at:
cirp.tensilesteel@gmail.com

Or visit at
https://witworthipe.com/tensile-steel-limited/

.|Last date for receipt of
expression of interest

16-09-2025

.| Date of issue of provisional list of
prospective resolution applicants

26-09-2025

.|Last date for submission of
objections to provisional list

01-10-2025

.| Date of issue of final list of
prospective resolution applicants

11-10-2025

.| Date of issue of information
memorandum, evaluation matrix
and request for resolution plans
to prospective resolution
applicants

16-10-2025

.| Last date for submission of
resolution plans

156-11-2025

.| Process email id to submit
Expression of Interest

cirp.tensilesteel@gmail.com

.| Details of the corporate debtor’s
registration status as MSME.

NA

CA Bihari Lal Chakravarti

Resolution Professional

In the Matter of Tensile Steel Limited

IBBI Reg. No.: IBBI/IPA-002/IP-N00863/2019-2020/12776

AFA No: AA2/12776/02/311225/203623

AFA Valid upto 31.12.2025

Reg. Address: D-54, First Floor, Defence Colony, New Delhi-110024

Date : 01-09-2025 E-Mail ID: bichakravarti.associates@gmail.com
Place: New Delhi CIRP Mail id: cirp.tensilesteel@gmail.com




MONDAY, SEPTEMBER 1, 2025

Form INC-26
[Pursuant to rule 30 the Companies
(Incorporation) Rules, 2014]

Advertisement to be published in the newspaper

for change of registered office of the company
from “NCT of Delhi” to the “State of Uttar Pradesh

BEFORE THE REGIONAL DIRECTOR
NORTHERN REGION, NEW DELHI
In the matter of Section 13(4) of Companies Act,
2013 and Rule 30(5) (a) of the Companies
(Incorporation) Second Amendment Rules, 2017
And

In the matter of Aaron Infrabuild Private Limited

having its registered office at Third Floor, 439,

Gali No. 5 Govindpuri, Kalkaji, New Delhi,
South Delhi, India, 110019, ........... Petitioner
Notice

Notice is hereby given to the General Public that the
company proposes to make application to the
Central Government/Regional Director under
section 13(4) of the Companies Act, 2013 seeking
confirmation of alteration of the Memorandum of
Association of the Company in terms of the special
resolution passed at the 19th Annual General
Meeting held on July 30, 2025 to enable the
company to change its Registered office from “NCT
of Delhi” to the “State of Uttar Pradesh”.
Any person whose interest is likely to be affected by
the proposed change of the registered office of the
company may delivereither on the MCA-21 portal
(www.mca.gov.in) by filing investor complaint form
or cause to be delivered or send by registered post
of his/her objections supported by an affidavit
stating the nature of his/her interest and grounds of
opposition to the Regional Director, Northern
Region, at B-2 Wing, 2ndFloor, Pt. Deendayal
Antyodaya Bhawan, CGO Complex, New Delhi -
110003, within Fourteen days from the date of
publication of this notice with a copy to the applicant
company at its registered office at the address
mentioned below:
Third Floor, 439, Gali No. 5 Govindpuri, Kalkaji, Ne
Delhi, South Delhi, India-110019

For Aaron Infrabuild Private Limited

PUBLIC NOTICE

We, Tyger Home Finance Private Ltd. (formerly known as M/s. Adani
Housing Finance Pyt. Ltd., pursuant to the Certificate of Incorperation dated
Bth June 2024 issued by the Dffice of the Registrar of Companies, Ministry of
Corporale Affairs, hereinafter referred to as "THFPL"), having our registered
office at 801 Shikhar Complex, Snmali Soc., Mavrangpura, Ahmedabad -
380009, Gujaral, india, and corporate office al One BKC, C-Wing, 1004/5,
10th Floor, Bandra Kurla Complex, Bandra East Mumbai 400051
Maharashtra, India, hereby issue this public notice, We hereby declars that
Mr. Sunny Kiran Sutale (Borrower) had availed a housing koan from our
Company and submitted the following orniginal/cartified title documents to our
branch:
1.0niginal Registered Zale Deed bearing Mo. B268/2021 dated 07 12,2021
execuled by Shri Sunny Kiran Sutale & Sonu Shobha Sunny Sulale, along with
the registration receiptand Index 1l extract
The aforementicned documents pertain to the property and were misplaced
from the ofiice of RBDS Advisory Company, located at Delhi. which served as
a warehouse for Tyger Home Finance Pyl Lid., after being recelved from the
courier company. An Information Report regarding the missing documents has
bear lodged with the Crime Branch, Dalhi, dated 28.08.2025. Despile efforts,
the doctments remain uptraceable, hence We hereby inform the general
public thatif anyone locates or comes across the said documents, kindly return
tham to our above-menbioned branch office or contact us a1 1800 210 0444,
Authorised Signatory
Sid
Tyger Home Finance Private. Lid.

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

TENSILE STEEL LIMITED

OPERATING N STEEL AND RELATED PRODUCTS AT AHMEDABAD GUJRAT
{Under sub-regulation (1) of regulation 36A of the Insohvency and Bankrupicy Board
of India {Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

Sd/-

Vineet Kumar Sharma

Date: 01.09.2025 Director

Place: New Delhi DIN NO. 08370226
HINDLA

HOUSING FINARNCE

Opposiie Mittal Diagnotic, Dehradun-24&00
RLM - BRAJESH AWASTHI - 5918301885,
RRM -HARISH YADAV 7060411785
CLM -ANSHIKA RANA 8755056111
CRM- JAYDEEP BHATT BA03620007

1. |Name of the corporate deblor =:TEH5ILE STEEL LIMITED
along with PAN & CIN! LLP No. }EIH: Ug9%9aGJ1960PLCODT 006
|PAN: AAACTET25C

2. |Address of the registered office  |HIRABAG, VISHWAMITRI RD, BARCDA,

PUBLIC NOTICE OF PHYSICAL
POSSESSION OF IMMOVABLE
PROPERTY

Ta.
1. Mr. Rasabin Rakesh, HMY 185 Vil Nagar
bahran, Ssharanpur, Uttarakhand | India -
247551 ... Borrower
2. Mrs. Seema Rasbin, HN 195 Vill Magar
bahran, Ssharenpur, Uiarakhend | India -
247551 . C0-bormover
3, Mr. Rasabin Rakesh & Mrs. Seema
Rasbin, Parl Of Khasra No. 440, Shakumbar
Vikar Colony MNear Bada Madarsa Ralpur,
Tehsil Bhagwanpur Distt Hardwar

Cfrapeny Address

LAN No. DL/RUK/ROKE/ADODI0O3ED

Whargas vide Ordes dated 28.07. 2025 passed
by Distdct Magistrala, Handwar, Ularakhand,
fha physical possassian af the proparty baing
Al thaf piece and parcel af “0Ona Plot of Land,
Part of Pvt. Plot no. 24 & 23, maasuring in
East 27.6 feet in West 27.6 feet in Morth 34
feet in South 30 feet having total area 828
5. feet or TE.55 2q meter, perlaining to Part
of Khasra no. 440, situated in Shakumbari
Vihar Colony Near Bada Madarsa Raipur
Pargana and Tehsil Bhagwanpur Dist
Haridwar" has been taken over by Mis
Hinduja Housing Finance Ltd. on
25.08.2025.
The bomawers in pariculsr and the public in
qenaral are heraby cautioned not 1o dea with
tha praperty and any deatings with the property
will b= subwact io the charge of Mfs Hindiga

Heusing Finence Lid Auithorised Odficer
Dade ¢ Z0-08-2025 Far Hinduja Housing
Placa; Roorkes Finance lertn_:l

{ Gujarat 390009 |
3. |URL of website | hittps: Uwitworthipe, com! ]
4. |Details of place where majority of | Land and Buiding of the factory situated al
fed assets are located {Mowe, Majalpur. District Vadodra in the name
{of Tensile Steel Limited
5. |Instalied capacity of main |Presanlly, there s no business
products’ senices
6. |Cuantity and value of main A
products! services soid in last |
financial year

e

Number of employees! workmen |0 (NIL)

B |Furher detsils ncluding last{Can be requested aver mail at
available  financial  stalements |cirp.tensilesteeli@gmail com
(with schedules) of two years, ksts) Or Visit at

of creditoes are available at UKL wg:.'.I'l.-.'il'ﬂnrﬁ:iﬁ.cnm'mnsile-s.mal-limi:adu'

&, |Eligibility for resalution appicants {Can be requestad over mail at:
under section 25(2)(h)} of the cirp.tensilesteel@gmail.com

Code Is available at URL: | Or visit al
E-_h giwitwortepe. comdtensie -sleal-imied’
10. |Last date for receipt of *_1E-IZIEI-EG=ES

expression of interest

11.|Date of issue of provisional list of | 26-09-2025
prospective rasolution applicants |

12 |Last date for submission of {01-10-2025
ohjections to provisional list

13, | Date of iszue of final Est of (11-10-2025

__|prospective resolubon applicants

14. | Date ofissue of information 16-10-2025

memorandum, evaluabon malnx
and request for resolution plans
tor praspective resolution
applicants

15.|Last date for submission of {15-11-2025
resolubon plans

16.|Process amail id 10 subrmit {cirp.tensilestesi@gmail. com
Expression of Interes! |

17.|Details of the corporate deblor's | NA
regisiration status as MSME,

HINDILLIA

HOUSING FINAMNCE

A HOUSING FINANCE LIMITED

poraie Office: Mo, 187-1689, 2nd Floar,

Upposaite Mittal Diag 5 adun-242001
RELM - BRAJESH AWASTHI - 2918301 B85,
REM -HARISH YADAY 70604117385
CLM -ANSHIEA RANA BTS5056111
CEM- JAYDEEPF BHATT BA05G29007

CA Bihari Lal Chakravarti
Resolution Professional

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

Farm INC-26
[Pursuant to rule 10 the Companies
(Incorporation) Rules, 2014]
Advariisament 1o be plblished in e newspaper

Chola CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED | | forcharge of regstered alfice of the Gompany

y 3 . . : tom *MCT of Dalhi® o the “Stabeof Uttar Pradesh”
Corporate office; Chaola Crest, Super B, C54 & C55, 4, Thiru Vi Ka Industrial Estate. BEFORE THE REGIONAL MRECTOR

Guindy, Chennai-600 032 NORTHERN REGION, NEW DELHI
E . . I tha matter of Sachion 1344) of Companias A,
s B I Possession Notice [[Appendix IV) Under Rule B (1)) 2013 srid Rl 30(5) (1) o the Comgaries
WHEREAS the ungarsigned being the Autharised Officer of Mis. Cholamandalam Investment And Finance Company Limited, under the (ncorporatian] Second Amendment Rulea. 2017
] VT SR R EVE VUL E LG A | Securitisabon and Reconstruction of Financial Assets and Enforcement of Securily interast Act. 2002 (54 of 2002} and in sxercise of powers And )
Aligarh, Uttar Pradesh-202001 conferred under Section 13(12) read with Rules 3 of the Sacurily Interest [Enfarcament] Rules, 2002 issued Demand Malices dated mentioned | | !0 e masier of Hinge Infratech Private Limited

Enter a bewer Life

Ph: 0571-3510210, below under Seclion 13(2) of tha said A¢1 caling upon you being the borowers (names and addressses mentioned below) 1o repay the amaunt ”“E“;:igu': r;gﬂf‘i":"jl mfﬁ;;:":‘:'“&;ig'
Mobhile No.: 8904270198 menticned in the sald nolice and mterest thereon within &6 days from ihe date of recespt of the said nabice. The borrewers mantioned herein below South néqrn india nlﬁﬁ : FE'-'-:-nvler
iled to 1= mount, nofice s h iventot rs mendi [ j lig i It jars ; » L
NOTICE INVITING QUOTATION FOR having failed to repay the amount, nofice is hereby given to the bormgwers menfioned heresn befow and the pablic in gensral that the undersigned Mitica

has laken possassion of fhe progerly descnbed herein below n exercise of powens confemed on ma under sub-seclion (4] Seclion 13 of the Add Mlicoe 5. by given bo the General Pubic (hal fhe
HIRING OF GQMM_ERGIAI- VEHIQI-E réad with Rule 8 of the Becurily Interest (Enforcamant) Rules, 2002, The borowers mentioned hera in above in particular and the publicin ganesal | lcompany propeses 1o make application 1o the
State Bank of India invites sealed quotations | | ars herety cauticned rolto deal with said proparty and dealings with the properly will be subject 1o the charge of Mis. Cholamandalam | [Central GovarmmentRagional D"EE}-_JF under
from reputed and eligible vehicle| | Investment And Finance Company Limited for an amount as mentioned herein underand inesest therecn. The borower's attention is invited to | {32ction 13(4) of e Companias Act, 2013 seeking

In the Matter of Tensile Steel Limited
IBEI Reg. No.: IBEKIPA-DO2/IP-NODBE3/2019-20201127T6
AFA No: AAZM2TTE021311225/203623
AFA Valid upte 31.12.2025
Req. Address: D-54, First Floor, Defence Colony, New Delhi-110024
E-Mail ID: bichakravarti.associates{@gmail.c
CIRP Mail id; cirp.tensilesteslibgmzs

FUBLIC HOTICE DF
PHYSICAL POSSESSION OF
IMMOVABLE PROPERTY

To
1. Mz, Barkha Blibbehedi, Haridwar,
Roorkes, Pargana Manglour Ularakhand-
247856 . BorToeT
2. Mr. Ramesh Libbehadl, Haridwar,
Roorkee, Pargana Mangiour Uttarakhard -
247656 ... Co-borrower

LAN Mo, DL/RURKROCAANDNEDDD
‘Whergas wvide Order dated 0,07 2025
passed by District Magizirate, Hardwar,
Uttarakhand, the physical possession of
the properly being A8 thal piece and parcel
of “Cne Plot of Land, Pvt. Plot no. 17 and
Block B, measuring in East 50 feet in
West 50 feet in North 16 feet in South 16
feot having total area 800 Sq. feel or
74.34 3q meter, periaining to Part of
Khasra no. 546, situated in Village
Libbarheri Pargana Manglour Tehsil
Roorkee Distt Haridwar 247656" has
been taken over by M/s Hinduja Housing
Finance Lid. on 26.08.2025.
The borrowars in particutas and the public in
general arg hereby cautioned nof o deal
with the properly and any dealings with the
property will be subject to the charge of bYs
Hinduja Housing Finance Lid.

Avthonisid Officer

Date ; J0-08-2025 Far Hinduja Housing
Place: Roorkes Finance Limited

HIMNDUIA
HOUSING FINANCE

Hl

L0

NDUJA HOUSING FINANCE LIMITED
Caidapet, Chennak 60015,

Opposite Mittal Diagnotic, '..-:lr!hrﬂ'ﬂl.ll'l- 240
RLM - BRAJESH AWASTHI - 5918301885,
RRM -HARISH YADAV T060411T85
CLM -ANSHIKA RAMNA BT55056111
CRM- JAYDEEP BHATT B90G629007

PUBLIC NOTICE OF
PHYSICAL POSSESSION OF
IMMOVAELE PROFPERTY

o,
1. Mr, Rahul Kumar, H ko, 238, Licherheri,
Rporkes, Hardwar Ultarakhand - 24TB5E
... Bormower
2. Mrs. Soniya Rahul, H. Moo 238,
Libberher, Roorkes, Haridwar Uitarakhand -
24THS6 Co-barrower
3. Mr., Rahul Kumar & Mrs. Soniya Rahul,
Pyt Plot Mo, 7 And Block &, Part Of Khasra
Mo. 547, Village Libbarher Pargana
Mangiour, Roorkee Distl Haridwar- 247656
... Property address
LAN No. DL/RUKROCA/ADOOD004E
VWheress wvide Order dated 30072025
passed by Deslnct Magistrale, Haridwar,
Uttarakhand, the physical possesgon of the
property B=ing All that piece and parcel of
“One Plot of Land, Pvt. Plot no. 7 and
Block &, measuring in East 52 feet 11 Inch
I Wiest 52 feet In North 20 feet In South 20
feat having total area 1049166 Sq, feat or
97 506 =sq meter, pertaining to Part of
Khasra no. 547, situated in Village
Libbarheri Pargana Manglour Tehsll
Roorkee Distt Haridear- 24T656" has
been taken over by M!'s Hinduja Housing
Fingnce Ltd. on 26.08.2025.
The borrpwers in particutar and the pubiic in
ganaral ane haraby-caubonad mot lo deal with
the propery and any desdngs with: the
property will ba subject o the change of Mis
Hirdiga Housing Finance Lid,

Authostsed Officer
Date : 30-08-2025 Far Hinduga Housing
Place: Roorkes Finance Limited |

A LEASING AND FINANCE LIMITED
Regd. Office: 23, Motia Khan, Rani Jhansi Road, New Delhi-110055
CIN:L67120DL1984PLC018800; Tel No.:011-69999350;
Email ID:neweraleasingfinance @ gmail.com; Website: www.neweraleasingfinance.com

NOTICE

Notice is hereby given that 415 Annual General Meeting (AGM) of New Era Leasing and
Finance Limited ("the Company") will be held on Monday, 22™ September, 2025, at 12:00 PM.
atits registered office at 23, Motia Khan, Rani Jhansi Road, New Delhi-110055 to transact the
business as mentioned in the Notice of AGM. The Notice of AGM together with the Annual
Report for the financial year 2024-25 has been sent to all the members who have registered
their e-mail address with Depositories/RTA/Company and whose names appear in the Register
of the Members/Record of Depositories as on 22" August, 2025.

In accordance with the regulation 36(1)(b) of the SEBI (Listing Obligations and Disclosure
Requirements) Regulation, 2015 (SEBI Listing Regulations') a letter containing the web-link
for accessing the Annual Report for the financial year 2024-25 and the Notice of 41t AGM,
is being dispatched, along with login credentials for remote e-voting, to the members who
have not registered their e-mail ID with the Company.

The aforesaid documents are also available on the Company's Website at
https://neweraleasingfinance.webresearchfoundation.com/ and on the website of e-voting
provider at https:/www.evoting.nsdl.com/.

Notice is further given pursuant to Section 108 of the Companies Act, 2013 read with Rule 20
of the Companies (Management and Administration) Rules, 2014 as amended from time to
time and Regulation 44 of the SEBI (Listing Obligations and Disclosures Requirements)
Regulations, 2015, that:

1. The Company is providing e-Voting facility to the Members of the Company to enable
them to cast their votes electronically on the items mentioned in the Notice of AGM.

2. The e-Voting period will commence on Friday, 19" September, 2025 at 09:00 A.M.

3. Thee-Voting period ends on Sunday, 21 September, 2025 at 05:00 P.M.
The remote e-voting shall not be allowed beyond the aforesaid date and time.

4. Cut-off date for the purpose of e- voting shall be Monday, 15th September, 2025 (cut-off
date).

5. Aperson whose name is recorded in the register of members or in the register of
beneficial owners maintained by the depositories as on the cut-off date only shall be
entitled to avail the facility of remote e-Voting as well as voting in the General Meeting.

6.  Thepersons who have acquired shares and become the members of the Company after
the dispatch of Notice but before the cut-off date may obtain the login ID and password
for availing the facility of e-Voting by following instructions given in the Notice of AGM.
In case the members have not registered e-mail id are requested to reach out their
respective Depositary Participant for updating the same.

7. Members of the Company holding shares either in physical or in dematerialized form,
as on the cut-off date shall be entitled to avail the facility of e-Voting or voting in the
General Meeting by way of Ballot Process.

8. The e-Voting shall not be permitted beyond the aforesaid date and time.

9. Amember may participate in the Annual General Meeting even after exercising his right
to vote through remote e-Voting but shall not be allowed to vote again in the meeting.

10. Incase of any query or grievances connected with the voting by electronic means,
members may refer to the Frequently Asked Questions (FAQ's) and e-voting manual
available at the download section of the http://www.evoting.nsdl.com or may contact:-

a)  Mr. Parveen Sharma, D-153A, Ist Floor, Okhla Industrial Area, Phase- |, New
Delhi- 110020; Email: parveen @skylinerta.com, Tel: 011-30857575

b)  Mr.Varun Kumar, (Director), New Era Leasing and Finance Limited, 23, Motia
Khan, Rani Jhansi Road, New Delhi- 110055 New Delhi North East DL 110055 IN;
Email: neweraleasingfinance @ gmail.com, Tel: 011-69999350.

11, UserID and Password for remote e- voting is sentin the e-mail, where notice is sent by
email and is printed on the letter sent to the members whose e-mail are not registered
with the Company.

12.  The notice of AGM and the Annual Report for the Financial Year will also be available
on the download section of the http:/www.evoting.nsdl.com and website of the Company
at www.neweraleasingfinance.com.

13.  Pursuant to the provisions of Section 91 of the Companies Act, 2013 and Regulation
42 of the SEBI (Listing Obligations and Disclosures Requirements) Regulations, 2015,
the Register of Members and the Share Transfer books of the Company will remain
closed from Tuesday, 16th September, 2025 to Monday, 22nd September, 2025 (both
days inclusive) for the purpose of AGM.

For & on behalf of

New Era Leasing and Finance Limited

Sd/-

Rohtash Sharma

(Managing Director)

DIN: 06804507

Date: 30/08/2025 Office Address: 23, Motia Khan,

Place: New Delhi Rani Jhansi Road, New Delhi- 110055)

owners/agencies for hiring of 08 commercial | | peguisions of sub-section (B} of Section 13 ofihe Act, in respect of fime availabis, foredesm the secured assets SUORFTIATION J6--Mioator X, Ui NAIRAR (F
vehicles for official use at Branches of State — 22T = = e Association of the Campany in tarms of he specal
- : : HAME AND ADDRESS OF = | 0% AMT DESCRIPTION OF DATE OF rasolution. passed at the 15tk Annual General
bank of India of Aligarh Region, on a monthly — E bl bl ik L TR
rentalbasis. SERRRNC IR S A E E s THE SREEYASLE POSSESSION) x:-:ﬁ:;l-?l%r‘ kr'lell:llq,:-l?'lrl!.'-t" :;thgilmunu:uﬂl'l:ln:rljﬁlidﬂ{e'
Details of Requirement a2 = hareeibibh af Dl the “State of Uliar Pracesh’.
Type of Vehicle Required: Aura/Swift Dzire/| | Loan Alc Mos. LAP1ROHO0D0TI534 i R&. 3033586/ | House no. 1472734, Property 1D no. g Any parson whose Insarast is likely 1o be affectad by
Scorpio or equivalent 1. Mr/Mrs. MANISH KUMAR ‘g" [Rupees 232C1533U274, New Property no. wo the propased changs of the regetanad affice of the
Model Year: Should not be older than 3 years| | Z Mr/Mrs. SUNITA DEVI © Thirty Lakhs | 1HEEFS4, Part of bearing khewatno.-| =3 campary may dellvar erlher on the MCA-21 portal
ason date 3. Mr/Mrs. ANURAG & Thirty Three | 1482, khatoni no - 1560, Khasra no.| 2 "'"f"'""'“fc'lf"'l'j“'l.'f" ":"3 s il r;;;;
Duration of Hire: Initially for 36 months, | | At:HNO. 1472134 JHAJJAR CHUNGLVLIAY NAGAR, | — Thousand | 1719, measuring 200 sq. Yards via| £ 8 0 Nt et icoortsd byt M
extendable based on performance and| | BAGHWALI GALI Rohtak, HARYANA - 124001 Nina Hundred | fransfer deed dated 07.04.2023 , intkal = staling Ihe i gl iniarest 0 grounds of
requirement _ Also At : BAGWALI GALI House Mo 1472134, Kila No Eighty Six | no- 23162 situated at Vijay Magar, oppasition 1o the. Regianal Direcior, ‘Norharn
Usage: Approximately {e.g. 2500 kms per| | 17/% Property Situated at Village Sunari Kalan, Onlyjas on | Sunaria Kalan Rohtak, Tehsil and Region, 8¢ B-2 Wing, 2ndFioor, PL Deendaysl
month/12 hours per day) Tehsil & District Rohtak, Haryana Sunari Kalan 11-06-2025 | District Rohtak. East- 30° Gali 201, west Antyodeya Bhawan, CEO Complex, New Delhi -
Fuel & Maintenance: Tobe borne by the owner | | gohtak Rehtak 124001 Haryana Bagh Wall Gali - 30' House of Satish, North-60" House 110003, wilhin Folriean days from e dale of
Driver Requirement: Driver to be provided by | | rahak 124001 of Ajay, South- 60° House of Sombir ';'“t"":‘“"’:'"_f"!h*m"':“ “"marf”m"':'ﬁ““”f'“_""
the vehicle owner, with valid driving license. : ﬂ.’ﬂﬂnl El'l'::‘"'agﬁm“ affice g5 the address
Quotations to be submitted in sealed envelope | | Place: Rohtak SDV- AUTHORISED OFFICER, - e o
at State Bank o India, Regional Office, Aligarh | | Date  26-08-2025 CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED | | Do st . it o o e
For Hinge Infrabech Private Limiled
Gdl-
ASIRVAD MICRO FINANCE LTD s 010920 b
Placa: Naw Dain DM MO, 08216123
CIN U65923TN2007PLC064550 e
9th and 10th Floor, No 9, Club House Road, Anna Salai, et Bk
Chennai 600 002. Tamil Nadu. Aefunrtiserneri o be pubishad in Ihe ewspaper
for change of regislernd offce of the Company
Tel:044-42124493 fram MET af Dty o the “State of Litar Pradesh
) BEFORE THE REGIONAL DIRECTOR

GOLD AUCTION NOTICE 1 e gt o Section 136} f Companis Ad

2013 and Rule 30(5) [aF al the Companies.

The borrowers, in specific and the public, in general, are hereby notified that public auction of the gold ornaments {Incomeration) Suwin -ﬁ.l;jnun:lm-:nr Rules, 2017
pledged in the below accounts is proposed to be conducted at the following branches on 16/09/2025 from 10.00 am In fhie fitiee of Hale Real Estste Private Limiisd
onwards. The auction is of the gold ornaments of defaulted customers who have failed to make payment of their loan hanving its registerad affice al Third Flacr, 439,

. . ‘g . . . . . Gali Mo, 5 Govindpuerd, Kalkaji, Mew Debhi,
amount despite being notified by registered letters. Unauctioned items shall be auctioned on any other days without any South Dalhi, India, 110013, Patificrar

- - - . - - . NI:I".IZB

furth'er n'otlce. Change |.n venue or date if any) will be displayed at the auction centre and on the company website. The Notcaie bty phversio s GerenE Pl ai e
details given below are in the order of Branch Name, Loan Number. Company propases to make application to the

Cenlral Gevernment'Regional Diracior under
gection 134) al tha Companies A, 2013 seeking
corfimialion of albaralan of She Memarandum al
fgsogation ol the Company in terms ol the special

List of Pledges:-

MADHYA PRADESH Bhopal BERASIA GL 328880700003031 3046, 3049, 3064, 2997, 3059, 2980, 3057, 3058, 3008, 2901, 328880730001590 1558, razalution passed at the 15th Annual General
. Maeling hedd an July 30, 2025 to anabés the
328880750000067 Chhattarpur BADAMALHERA GL 329720700001326 0584, 1489, 1855, Chhindwara JUNNARDEO GL 329480700001727 sospeny i chainge fs Ragintarcd-olica fiom HET
329480730000528 0457, 0506, 0535, Dhar KUKSHI GL 329710730000073 069, RAJGARH DHAR GL 329270700000215 069, Dindori, RAMGARH DINDORI of Delhi™to thie “Slate of Utter Pradesh
. ATy persnn whosa nlereal |5 ikedy o be alacied by
GL 328900700002052 2073, Gwalior BHITARWAR GL 341680700000921 0936, 0961, 0710, Morena AMBAH GL 329620700001366 1101, Jabalpur the propcsed change of e fegisteres ofics of the
BHITONI GL 329790700000796 0466, 0261, 0263, 0280, 0480, 0221, Neemuch JAWAD GL 329210730002790 Raisen GAIRATGUNJ GL 329260700001486 company many delivar shr an the MCA-21 portal
. (v mca goving by Sing iresstor complaint fom
1456, 1483, Rajgarh JIRAPUR GL 328690700001229 0465, KHILCHIPUR-GL 328430700001376 PACHORE GL 328890700000859 0975, 328890730000086 or cause to ba deivered or send by registered pasi
RAJGARH GL 328460700001379 Sehore ICHAWAR GL MP 328730700001538 1511, 1513, 1503, 1540, 1419, 1530, 1525, 328730730002697 2583, f Wiallnat bjetliel. sppimbed by e
EIE'nl."lg the natuee af Fesher inberest and grouncs al
NASRULLAGANJ GL 328990700001834 1843, 1210, 1163, 1177, REHTI GL 329160700001663 1644, 1632, 1638, 1679, Shajapur KALAPIPAL-GL opposition 1o the Regional Director, Narthem
328630700001746 MAKSI GL 340860700001206 1242, SUSNER GL 329310700000891 Vidisha KHURWAI GL 328600700001992 1971, 1988, | [ueit 2 bt W St ™ oot
328600750000043 LATERI GL 341290700000011 10003, within Fourteen days fram the date of
publication of this nosce with a copy fo the applicant
Persons wishing to participate in the above auction shall comply with the following:- ;_'::EE:!;;":'E fﬂ_’eﬂ'!"““ offica. at the addrass
. . . Third Floar, 439, (all Mo, § Govindgur|, Kalkaj, Me
Interested Bidders should submit Rs. 10,000/- as EMD (refundable to unsuccessful bidders) by way of Cash on the same day of |:|.-.|rr|..s,?~.'.:l.;-.|:u.=.4n |.:da-11-nur L" i ki
auction. Bidders should carry valid ID card/PAN card. For more details, please contact 9025401720 Eor Halo Rsal Eslalé Privats Limited
. . 5di-
Authorised officer
Asirvad Micro Finance Ltd ] Amit Saena,
Diate: {1 0R2035 Dinector
Plane: Mew Dadhi DN WO I]EEEECFIH]'
de 30 asler AP LI L SALE NOTICE T0 BORROWER
, R 114 A KAMLA NAGAR, CHOWK SHAKTI NAGAR, DELHI-110007
. g GUARANTOR / MORTGAGOR
: Bank of Baroda Email: shakti@bankofbaroda.com AS PER SARFAESI ACT, 2002

Sale Notice for Sale of Inmovable Properties
“APPENDIX- IV-A [See proviso to Rule 8 (6)]

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to
Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.
Notiggis hereby given to the public in general and in particular to the Borrower (s), Mortgagor (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor,

Name & address of Description of the immovable Total Dues. Date/ Time Status of Property

Borrower/s / Guarantor/ property of | Possession Inspection
Mortgagor s e-Auction Bic (Symbolic) Date & Time

ncrease Ama

M/s Kairav Living Prop Gantavya Vivek Gupta Equitable Mortgage Of Factory Land| Rs 10,31,47,412.97 08.10.2025 Rs. 15,70,00,000.00 Property is under = 06.10.2025
Address: Plot No 112 Sector 29 HUDA industrial And Building  Situated At Plot No 112 (Rs Ten Crore Thirty One Rs.1.57 00.000.00 Symbolic
Estate Panipat Haryana 132103 Having Property ID No P03701200121|  Lakhs Forty Seven From 02:00 pm to e Possessionand = 10:00 am to
Also At- 8 Sondhapur Jatal Road, Near Panditji At Sector 29 Part- I, Huda, Within M.C| Thousand Four Hundred 06:00 pm Rs.1,00,000.00 Bank willhand = 02:00 pm
Mishtthan Bhandar Panipat 132103 Limit Panipat Haryana 132103 Twelve Rupees and Paisa over the property
Also At- Sondhapur Jatal Road, Near 509 Sat admeasuring 1176.20 sq mtr belonging Ninty Sevep) ason symbolically to
Kartar Nagar Panipat 132103 Also at- 3151/34, to Sh.Gantavya Vivek Gupta 18.02.2025 + interest and auction purchaser
Beadonpura, Karolbagh, Delhi 110005 | charges from 19.02.2025.
For detailed terms and conditions of sale, please refer/visit to the website link https://www.bankofbaroda.in/e-auction.htm and https://baanknet.com. Also, prospective bidders may contact the Authorised officer
Mr. Aditya Gautam, Mobile-9648286677.

Date: 30.08.2025, Place: Delhi Authorised Officer, Bank of Baroda

ASIRVAD MICRO FINANCE LTD

CIN U65923TN2007PLC064550
9th and 10th Floor, No 9, Club House Road, Anna Salai,
Chennai 600 002. Tamil Nadu.
Tel:044-42124493

The borrowers, in specific and the public, in general, are hereby notified that public auction of the gold ornaments pledged in the below
accounts is proposed to be conducted at the following branches on 16/09/2025 from 10.00 am onwards. The auction is of the gold ornaments
of defaulted customers who have failed to make payment of their loan amount despite being notified by registered letters. Unauctioned items
shall be auctioned on any other days without any further notice. Change in venue or date if any) will be displayed at the auction centre and

on the company website. The details given below are in the order of Branch Name, Loan Number.

List of Pledges:-

UTTAR PRADESH Agra KHERAGARH-GL 327590700001875 SHAMSHABAD-GL 327530700001491 1314, Azamgarh BURHANPUR-GL 328380700001857 JIYANPUR GL
329880700000453 LALGANJ GL 328940700001619 1374, 1282,0918, 1351, 328940730000807 0001, Mehnazpur-GL 327690700002154 2157, 1558,2047,1100, 1168,
Phoolpur-GL 327700700000359 0230, THEKMA-GL 327620700002205 2189, 2162, 2170, 327620730000451 0453, Bagpat BAGPAT GL 329300700001806 1796, 1781,
1706, 0475, Bahraich KAISARGANJ GL 341510700000820 0628, 0813, Barabanki HAIDERGARH GL 341350700000931 341350730000255 Banda BANDA GL
328560700000093 Bareilly DEVCHARA-GL 327550700000770 0163, 0059, NAWABGANJ-GL 327540700000786 0802, 1347, 0721, 0626, 0688, 0723, 1308, 1373, 5208,
Basti HARRAIYA GL 341540700000792 Budaun ISLAMNAGAR-GL 327520730001114 Deoria SALEMPUR-GL 328390700002244 Faizabad BIKAPUR-GL
328930700000548 0929, 1226, Gautam Bodda Nagar DANKAUR GL 329550700000074 Ghazipur KASIMABAD GL 328230700001674 328230730000028 SAIDPUR-GL
328370700002137 1577, Gonda TARABGANJ GL 328770700001751 1755, 1723, 1756, 1715, 1175, 1255, 1142, 1276, Gorakpur KAURIRAM-GL 328360730003138
Hamirpur RATH GL 328550700001035 1018, Jaunpur BADALAPUR GL 329900700000070 1066, 329900730004583 MACHHALI SHAHAR GL 328100700000405 0324,
328100730005647 5746, 5761, 1421, MUNGARABADSHAHPUR - GL 329280700001371 Kannauj TIRWAGANJ GL 340980700001177 1193, 1195, 340980730003575
3612, Kanpur Nagar GHATAMPUR-GL 328920700001109 Mainpuri MAINPURI GL 330060700001012 1083, Mau Sadar DOHRIGHAT GL 327790700001941
327790780000017 MUHAMMADABAD GOHNA-GL 328210700001784 328210730000584 CHIRAYYAKOT-GL 328110700000650 004, Meerut KITHOR GL
329520700000009 030, 003, Mirzapur CHUNAR 1 GL 328480700001672 1108, Pratapgarh DHAKHWA-GL 328120700000937 0944, 0868, 0851, 2181, 1995, 1999,
1990, 1966, 1961, 1957, 1960, 1983, 1991, 1982, 1997, 2013, 2004, KUNDA GL 328780730000168 1102, 790, PATTI-GL 328130700001399 0955, 0193, Saharanpur
CHHUTMALPUR GL 330010700000912 0942, 0904, Saran NAWABGANJ UNNAO GL 330130700000648 0646, Shravasti IKAUNA GL 341960700000882 0312, Sitapur
SIDHAULI SITPUR GL 341160700001423 1430, 1400, 341160730000206 Sultanpur KADIPUR-GL 327630730001228 1232, 3897, 3884, 2273, 2365, 2484, 2584, 1911,
KUREBHAR GL 341700730001012 LAMBUA GL 328680700002435 2438, 2821, 2044, 1127, 1097

Persons wishing to participate in the above auction shall comply with the following:-

Interested Bidders should submit Rs. 10,000/- as EMD (refundable to unsuccessful bidders) by way of Cash on the same day of auction.
Bidders should carry valid ID card/PAN card. For more details, please contact 9025401720

Authorised officer
Asirvad Micro Finance Ltd

epaper.financiaiexpress.mn'. . New Delhi
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ASIRVAD MICRO FINANCE LTD

CIN U65923TN2007PLC064550
9th and 10th Floor, No 9, Club House Road, Anna Salai,
Chennai 600 002. Tamil Nadu.
Tel:044-42124493

et g
faivaR rdieatart sk AT ®U & a1 B TAGERT Jud fBar Sram 3
& fomatferRaa sreEca # R 3¢ A & IMYTUN & ATGAIS st
feraferRaa emamett W et 16/09/2025 & Fag 10.00 st &
SITSTT. 37 U f3wlecy IMgd! & At & MW $t samdt st o1 | B
foregiat AfoRes o gy Afud 5T S & STaS]g 39 ol &t IBA & B3
R fore1 smaesr ft el aft @ umweft, et sfamdt feeft s foer foem
g Ja= e &t sreeft. et & vorst g fafyr (3PR #i3 &) & giadsr &
BIg JIAT AAT Bog IT ITATES TR TIN5 SIS YT 37 IR H B 31

T T G St
frfret &
{Xébr {X,r §AMI ST 342990700000561 SNERIYR SHTA

343020700000399 0508, Cimar {X,r ~wam<S>r-OrEb,
342950700000383 0402, 0056, Zaobm-OrEb, 342960730000016 X{jU
n{u_ {X,r 3ddH 'R Gﬂﬂﬂ 343010700000459 343010730000419, 216

SWIE Aot & HeT AN T FHE Al Bt feafeRad &1 grere wen
BT - $S SicAtdarai dI FLASI & /I H J.10,000/- et & =1 T8
STHAT BT ET (IRAB Sleftapdiai Bt a1 A oiter fgam steem). dieftear
B AU UgTT THOT/AT BTE ATY WaR AT Fem. 3ifere SRt B forg
FUAT 9025401720 R AYS B3.

3iftrpa siftrert

| idate e e T
L

fTeiad 3w AleyereH fafdes
(ud & sfaeaer 3iifher Bicgereet Mede fafdies & e & ot 57T 1)
CIN: L70101DL2019PLC355618
Uit Sraferd: 1102, Seredd Tide, 22 §eTeda 21, Baflc Y,
eire feoett, ofs foeett - 110001

BHlal: +91-9667049331 | #-det: cs@nukleus.work
AqaTSE: https://www.nukleus.work/

6l aiftie 311eT d0 (AGM) Tt ggen |

gfad fasan sirar @ 1 faeiad 3iifea dfeger fafAcs (“dbut) Bt oedt
AIfh 3H A5 (“AGM”) G THaR, 25 fGawR 2025 B ATE: 11:30 95
(IST) AT BV (“VC”) / 37 {33 fasprer aremT (“OAVM”) & JTeaH
A 3Af5id b1 sTerfh I8 dad dufaat sifefiad, 2013 (“sifufiaa”), 3adb agd
SATE IC AT qAT BIURE BRI HATeTT (MCA) Td WRdTa ufdyfd 3R fafimg
1E (SEBI) gRTTR URUHT 3 3IUTe A gelTs STTel 8, f5aH AGM & gaT
fee e fawat R faar vd fofa ferar siremm

TRfTes MCA 3R SEBI aRRusit & 3R, feedta aef 2024-25 &t anfees RHié
aAT AGM Bt 37 qH TS B SRR b ATedH § Wit STTevft 5 8-
Adl Ud huAlRGER Td RR ¢iawR Taie (“RTA”)/BUifsiesdt ufauriar
(“DPs”) B U &5f 8| 577 @il & $-Aet ud gsf 78t &, 3= a1ftias Ruld vadg
B3 8d d9-aid 31R QR BIS Ve fasar siTer|

T e fFafefad daarsd w i 3ucter @ it:
(a) YT - https://www.nukleus.work/

(b) teag feifAcs - www.bseindia.com

( ¢) famerr afddst ursde fafies -

https://www.bigshareonline.com/index.aspx

TEH bdeT VC/OAVM FfdeT & ATeH & AGM H HiFTeid &1 Hdbal deiT 3cht
3ufRAfa &t 3rfefFan &t &R1103 & 3rarfa eRA | AT e

Ut 37 et Bl g E-alfe (remote e-voting) Y AT e &1
3l 8, 5 ATeH & o8I AGM A Ud 312/aT AGM & GRM SaidiiHdb $U I
HAGTH B AP | AGM W HIT o T 3-a1feT it faegd ufehar AGM Y gaT #
el

517 Gexdl & €-AcT Ud BUHl/DPs & UM Usitpd A&l €, d 31U+ fEuifsicdt
gfawrft s dudt & R T A, foRRR afdds wsde fafAcs
(https://www.bigshareonline.com/index.aspx, & HTEIH & Usild Bl
TqPbd &, alfd 3= AT R 3R E-AIfcT/AGM AT fAddRoTUTH &1 Jdbs |
AGM/E-aifer daeft faset Hi s 8 Iex ivote@bigshareonline.com R
TUPb B Tbd 8 ITEH cs@nukleus.work R fea Tdbd 8|

Ff AT d 08 AiegR~F feiffeg B 3R Y

(qd # feretad 31ty AiegRra vmsde feifies & A @ ST 51T em)

Sd/-
TJM: 78 feeai! fa7a IR,
féAid: 01.09.2025 BUAT bt Ta 3UTeH 3febrRT
"‘Fﬁ w 311?@@—19“
g FOIE (R e '-’eu=|. Wil [ - -'I'!_‘_':#
[shudt (=) f9em, 2014 & v R T TR T e T a
W 22 & AR T W T A e A e
Wﬁ'ﬁﬁ |'1_1|'|- HuA|
A i i e Wl e B i |
AT YA ft Twfagom, HibFe, 2013 87 a4 m s (S
CIN: U88900DL2024NPL425045, e B e A s e R TR E T e |
USitehd hIATeE: 3Wan faame™, WeR 7, .
Wi i fimd o daAT TR MR

oy faen, wE fecet-110017, W,
é‘ﬁ'ﬁ 311?3"?: Ashmita.sunil@gmail.com
WUk WAL +91 9717105978
hg TR & TAG A

aeftg o (Sl &9 o) wEieE: Tmrﬂ=—ne1ﬁ'h'—f' o T e A
aﬁ—z ﬁf‘T, fg?ﬁ?:r q, W{HTUT We, "'"m I_ﬂrﬂl'_'_'l'.:"l_l_ 213
e e, T FRee-110003 H 11-1 i ﬁ_ﬂ_m AT R
U ARFEW, 2013 W AW 8(4) IR ST (O B W T i

TARA TR AN A9, £39 TH 4. B
TR, ERE, T S - 11010)

qEmpraTT

TE W A T 5O A 3 199 a
wult (feem) fram, 2014 & TR 21| Ly S i 30 i 2025 9 i Fyd e &
R 22 & WA | i Fear W r~,’}.___ B 0 & ol areiia

3R Pl (NCT] & o e o & wareseffens i oo o
ST T THRITRE 3 A Fie et st o fier 0 swenfie ot & o A

(FU SRR, 2013 % ofEid fiea) [0 BT S A, AR W S, R T
HUA ﬁmzm’ ‘Wﬁ?’_" rrT T |-.'.\'.~.'.-a~.1:5-g:|-.l-|r_|:'?i=.'-lﬁ TSP T TR
gmmﬁm7 yu faer, & fooott AT T T ER (R, O RE, 43

] fad e, waiTe e, AR w98 R —
110017, WA ¥ ¥)

110003 &0 3 |
) s e B EE st dEe AR e B P
1. TR giad fR s ® R s i ok o e e
T, 2013 T ORI 8 i SYERT (4) &
TR0 H, St IffEm, 2013 W URT 8

=0 T T W W R 4R o
e | T q W AT T B R W
% 3 Usiighd hu-l ! fhdll 3T UK

4] FHT e SR S A i 499, T

i sl # ARafdd e = U Vel ok WelE| e & A, wEe, T e, i e b -
H 3o T o waifey % egesdt | (100 -
graeTi H gRed= e o o1y & frewrs, Pl Lk
et i, 7 el @1 o R T e o o . S s
3R il frei =61 ureH e & o1E sqh N . =| iy
T H "fafee" W SE ot el B, K| e - OB2BOG36
nwmu@gm|

2. YA o A Ie¥F 3H THR o AR
FHedw, divrey, e, fawE, @, e,
HYM, oH, T, TATRUT W& A TH
forell 311 3ETA T QAT AT AT HUA &k
THIRUEE & O % SIAR IWH a9t
3R 3T e 1 3T 9IgH o foTu 3maegeh
THY TH A G T A HE AT |

3. gEifad ot % TET SO SR Al i
T 9 ewar femmew, W@t 7, gW
faewr, € fooett, feeeii-110017, WRA #
T ST e € |

4. TAGEN gfaa fFa o € FF &1 off =,
wH, o, fEm o freE wiRe, =9

"IMPORTANT"

Whilst care is taken prior to
acceptance of advertising
copy, itis not possible to verify
its contents. The Indian
Express (P) Limited cannot
be held responsible for such
contents, nor for any loss or
damageincurred as aresult of
transactions with companies,

3TEEA W 3T e €, o 98 39 Afed & C D
TR @ aiE @ A R % s | | @ssociations or individuals
R @it s, Tl i feeett ge| | advertising in its newspapers

R, 04l HisTer, SMEUHHIRME 2R, 61,
Te® I, T¢ feei-110019 1 Felifid T
U BN IAWLR 3% hu-iel, TG Wh . .
? fwe w ufw emeew w1 swa| | before sending any monies
fomer, @@ 7, g faew, %€ foe<fl,| | or entering into any

faeeit-110017, W # it M@ agreements with advertisers

or Publications. We therefore
recommend that readers

f&d ud Fd MATH . .
& ==n-| | Or otherwise acting on an
fifr: 01.09.2025 fafam wiemss| | @dvertisement in any
draméu: 10459529| | manner whatsoever.
[GERED

il
| i
iy

CIN: L70100HR1996PLC033099
USlieha e Tie wudaE, areeet (Ryer Yerdt), eREmm-123106
qEWES: www.pasupatifincap.co.in, ®BF: 9211515079

HUA @ 30e AR AW ASh & Wael ¥ AHA
T @ gAY § R 9 pun e < Rk s sifufm, 2013 SR SW ded oI Y
foeri, o) Felt (fafem Tfra <R yedien savaeand) fafem, 2015 & [t @y
T % WA ufed HiORe AW & e (THEE) iR A grr ot uRas 4
14/2020 (i 8 318, 2020), TR F. 17/2020 (feir 13 31, 2020), GRTT 4.
2072020 (f&AeR 5 |E, 2020), 9RUT H. 02/2021 (feAiw 13 S, 2021) & T Ul
Felt aRTa: feqier 12 W8, 2020, 9R9T F. 09/2023 ,feAiw 25 fadsRr, 2023, aRus 4.
09/2024 et 19 fader, 2024, 3R ity 4.
SEBI/HO/CFD/CMD1/CIR/P/2020/79, 3R Wi gr1 <t 9Rosr 4.
SEBI/HO/CFD/CFD-POD-2/P/CIR/2024/133, f&is 3 AR, 2024, 3R
3= ] uRes (9= wrfees & & " aRus” et T €) W STare § ugata
fFehy fafires & Tl @t 304t aiftier 3T S HTTelaR, 30 fAdsR, 2025 & S9eT
12:00 o1 difeet SIS () /= siifedi-fagyera wreadi (sfuden) & st
T S Tl weliun gor it gen # feiRa st w6 q e s
TSR i Fa AR aftier R 2024-25 Faa saaie AeAd § 39 wewl Al
W W R, e 0 99 Suehel o IR iR IR IO Tee, WhiEes
HIEAREE A wede faftee (S 7@t 'SR el T §) & U usligd § o
T @1 €l Yofighd T ¥, 9 FUA e < R weiem @1 geen ok e R
2024-25 U W dewEe  https://www.pasupatifincap.co.in/index.html,
Rieh TRTES I Siews ffies @i de@Ee www.bseindia.com, 3R TITEETA
%I JaaEe https:/www.evoting.nsdl.com/ T IUFH T WS had
ey sieeien giaen & wem | € weied § miva g 9hd € 3R 9 W "eRd §)
woftew # e 9 % F1Ew Toien ga i gee § e s sfufem @ an 103
% qEd TR Y T Sk Sevd A A/ SUden % w9 e H A o O et
i T S |

Hot o wft weE W often g <t e H freiRa wef gl W e e %
forg fofie $-aifen gfaen iR gsitew & SR $-aifén glasn yem X w1 2

TSTH A I a1 & Ay # (a) TSI § wsd Rte E-aifem, (b) usied % IRA
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| arrive at a conclusion
not an assumption.

Inform your opinion with
detailed analysis.

The Indian Express.,
For the Indian Intelligent.

@ TheIndianEXPRESS

— [ OURMALISM OF COURACE ——

Your opinion should belong to you.

A voice that is your own,

Undeterred. Uncompromised. And brave.
A conscience that isn't at peace,

until the truth is uncovered.

A mind that isn't fuelled by

someone else’s thoughts.

and not ignorant assumptions.

Or being part of a trend because it is one.

It's about freedom.

#InformYourOpinion

The Indian Express.
For the Indian Intelligent.

indianexpress.com

IS your opinion yours?

Where actions are based on informed opinions

Because it's not about going where everyone goes.

Or taking sides because you don't know enough.

The freedom to have an opinion that's yours.

At Indian Express, we stand by this freedom.
We celebrate it by being unbiased and independent.
And by having a voice that isn't afraid to speak its mind.

Gujarat Toolroom Limited
CIN: L45208GJ1983PLCO0GB0SG
Regd. Off.: 21A Space House, 61, Snimali Soc., Navarangpura,
Ahmedabad, Gujarat, 380009

Email: cs{@gujarattoolroom.com | Mob. No: +31 84010 01136
NOTICE OF THE 415T ANNUAL GENERAL MEETING TO BE HELD THROUGH

VIDEQ CONFEREMNCING {VC) OTHER AUDIO VISUAL MEANS (OAVM)
Mabee is hereby givan Ihat the 415t Annual General Mesting of the Members of GUJARAT
TOOLROOM LIMITED will be held on Monday, 29th September, 2025 at 02.00 PM 15T
| through VG OAVM in compliance with applicable provisions of the Companies Act, 2013
iand Rules made thersunder, SEBI [Listing Obiigations and Disclosure Requiremenis)
Reguistions, 2015, read with General Cincular 272024 issued by the Winsiry of Conporate
fffairs (MCA) dafed 19th September 2024 and SEBI circular no, SEBVHOICFDICFD-
PoD-2IPICIRM2024/1533 dated 3rd October, 2024 (hersinafier colectively referred 1o as
“the Circetars™) o ransact businessas salout in the Notice of the AGM
1. Dispatch of Nofice of AGM and Annual Report:

In complance with the said Circutars, Nofice of AGM along with the Annual Report
2024-25 will be seni ondy. through elecironic mode fo those Members whose e-mail
addresses are regislered with the Company's Regislrar and Share Transfer Sgenll
Deposidones, The Nobice and Annual Reporf 2024-25 will also be available on the
Company"s wabsile www.gujaratioolroem.com, wabsites of the Slock Exchanges ia.,
BSE Liritad.

£, Manner of registering/ updating e-mail addresses.
Members holdirg shares i dematenalized mode and who have nof registered! updated
their e-mail address; are requested to register’ update the same with the Depository
Participant{s) where they maintain their demat accounts. Members holding shares in
physical mode, who hava not registered’ updated thesr e-mail addrass, ans requested Lo
submit details in prascribad Form ISR-1.and other ralevan farms 1o Bigshara Services
Private Limited tha Raegistrar and Transfer Agent of the Company at
nveston@bigshareoniine.com. Sharehokders may downlkead the prescnibed forms from
the RTA's website athilps-iweww. bigsharsonline com!

3. Manner of casting votes through e-voting:
The Company has avaiied the senices from Bigshane i-Vobe (e-woting)  platform for
providing remate e-valing facility ta its Membars to cast thes votes on all resolulions set
aut inthe Motice of the AGM. Addilionally, the Company is providing facility of e-voting
during the AGM for Members who have not cast their vofes through remofe e-voting.
The manner for remote e=-voling! voting during the AGM by Membsrs holding sharesin
dematenalized mode, physical mode and for Members who have not regisiensd their e-
mad eddress has been provided in the Noles to Molice of tha AGM,

Members are requesied o carefully read &l the Motes sab out in the Nobce of the AGM and

in paricular, instructions for joining the AGM, manner of casting voles through remate -

wating and e-voling during the AGM

For Gujarat Toolroom Limited
Sdi-

Arunkumar Udaybhal Dave
Managing Diraclor

DIN; 11169192

Date: 30.03 2025
Place: Ahmedabad

ThelndianEXPRESS
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HERO HOUSING FINANCE LIMITED

I}}lhﬂlddmﬂhﬂl-iﬂ 1k Flaer, Oéd Amarpali Cinema, Raya Road, Rajlo, Gjans-)5004,

ca! 08, Commasnity Camire, Basand Lok, Vasant Vinar, Kew Dalhi « 110057,
sHousng P'h o1 l'BH-TM. Tall Free Ho: 1606 212 §00, Email: customer careimerchil cam
Fﬂﬂl‘l-‘r'i' Wabsiie: wwa herehousingfinance.com | CiN: US51520L2015PLC30148

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY)

[fs per Appendix IV road with rote &{1) of the Security inlerest Enfarcement Rules, 2002)
Whereas, the undersigned beirg fhe Authorized Ddfices of 1he Hesa Holmsing Finance Limited,
under the Securilization and Reconstructian of Financial Assels and Enfarcement of Securily
Inlterest Bed, 2002 and in exerclse of powers eonbernad under section 13012} read wilk rule I al
the Security interes! (Enfarcement) Rules. 2002, issusd 8 demand natices as mentloned below
cailing upan the Borrowers to repay the amourd mertioned in the notice within 80 days from the
dirbe of the said nolice.

Thoiy berrcranr, Frnvireg lalied fo repay teicameirs, netice 15 hangny ghoen ko B beomar, in particdar and
il publicy inganina, Wal e undersignid has laken peesession ol the property desoried Penain bl ow
in ganncisg ol praers confarnad an him under sscion 1304} ol the ssid Act nesd with noie 8 ol the sad
Flules,

Thip Barrgraer, in peetiouiar, and the pubiicin gerdsal, are hanstny cautioed ool i ded with B propery
ard ary dagings with The propely willbe subjoct (6 the charge of the Herd Housing Financ Lirilid, lor
an amourd refdened Lo balow aling with inleres! Teneon and panalinleresl, charges, costs #ig. noen dabe
manfoned below

The boemewer's allenlon [ invibed to pravislans af sub- sacilon (8] of Section 13 of the Aed, In
respect of time avallable, toredeem the secured sss=ls

Loan Mams af Obligoe(z) Date el Demand IDate ol Poasession
Accoun| ILegal Heirja)/ Hetice Amouril a8 (Constnsetive
Ma. |  Legsl Repressnlabives) per Damand Halice Physical)
HHFAAJHOU | The Lagal Heirs of Balokhariya 26/05/205, 26108/2025
24000045134 | Sunny Sureshbhal, Bakokhriya Rs. 2752738~ {Symibalic)

| Radha Sanibhal a8 on date 26:05:2005

Descriplion of Bacurad Assatsimmuovable Properiles:- Al Thai P And Fancel Of Properiy Ba
Raziderdal Teremant Construcied On Morthem Side M2 Land Admeaasiring 40.5 59, Matars. 1 5
Flat Mo. 461-B Paiki £f Plot Mo 46 Of Tp. Scheme Mo 1 Known Ag Avannagar OF Fio. Mo G200fF Lying
Anad Siuates A Revanug EJNEEO 13811 Paki Of Village FRalya Of Rajkat City And District Rajkat
In The State Of Gujzral, Wilh Cammon Amendlles Writlen in THle Documenl, Baundaries: Easl:
Foad, Marth: Ofers Prageny, Wesl: Otherz Properly, Soubh: Virsl Raval Properly

HDFC Bank Ltd., 1st Floor, Aakansha Building, 10 - Vijay
Plot Corner, Gondal Road, Rajkot - 360001 (Gujarat).

LR HDFC BANK
Mo:- 9427727807

Appendix -IV POSSESSION NOTICE See Rule 8 (1)

Whereas, The undersigned being the Authorized Officer of the HDFC Bank Limited under the
Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
and in exercise of Powers conferred under Section 13 read with the Security Interest (Enforcement)
Rules, 2002, issued a demand natice date 01.05.2025 calling upon the borrowers (1) Kishan Oil
Industries — Partnership Firm Through Its Partner Nilesh Vitthalbhai Shera (2) Nilesh Vitthalbhai
Shera (3) Vasantbhai Hansarajbhai Shera (4) Sureshbhai Vitthalbhai Shera (5) Ishvarbhai
Hansarajbhai Shera to repay the amount mentioned in the notice being Rs. of Rs. 1,56,42,242.47/-
(Rupees One Crore Fifty-Six Lakh Forty Two Thousand Two Hundred Forty Two and Forty Seven Paisa
Only) as on 29/03/2025 in Current Account-retail Business Banking Loan A/C No.
50200051204530 & 50200051371255 BBG-WCTL-GECL EXTN Loan A/C No. 452842146 with
furtherinterestand expenses within 60 days from the date of notice/service of the said notice.

The Borrowers having failed to repay the amount, notice is hereby given to the Borrowers
and the public in general that the undersigned has taken Symbolic Possession of the property
described herein below in exercise of powers conferred on him under Section 13(4) of the said Act
read with Rule 8 of the said Rules on this 26th Day of August of the year 2025.

The Borrowers Mortgagor in particular and the public in general is hereby cautioned not
to deal with the property and any dealings with the property will be subject to the charge of
the HDFC Bank Limited for an amount of Rs. 1,56,42,242.47/- as on 29/03/2025 in —
50200051204530,50200051371255 & 452842146 and interest & expenses thereon until the
full payment.

DESCRIPTION OF IMMOVABLE PROPERTY
All That Piece And Parcel Of Immovable Industrial Property Known As “khedut Qil Mill* On
Plot No. 13, Rokadiya Para, Near Tri Mandir, Near Ravi Industries, Liliya Road, Amreli And
Also Situated On Revenue Survey No. 334 Paiki Of Plot No. 13 Having Total Area
Admeasuring 671-41 Sq Mts At Rokadiya Para, Amreli & Bounded As Under: East : Land Of
Plot No. 34, West : Road, North : Road, South : Land Of Plot No. 20.
Date : 26.08.2025, Place : Amreli Sd/- Authorised Officer, HDFC Bank Ltd.

HHFEDNHOU | The Legal Heirs of Jivragbhai Haribhai 2605/2025 2ME 2035
21000014439 | Ladva, hﬂthblﬂldlurllhhh Rs. 13,21 664 [Symibalic)
| Ladva Jesumatiben Alpeshbhai as on date 26053025

Dwseription of Secured AssatsImmovable Proparties:- &1 Thal Fiece And Parcel D Plal 13418415
Faibd S0 Plot Nond3-14411 Land Adm 70,25 50, Metars e 94,65 5q. vard, Bearng Wadiman
Fevenug Survey Mo 2003 Paike OUF Mo 11 And Final Piot Mo 38 Paiki Od TR Scheme Mo 2. Situsted At
Arag Kooan As “Snivam Sccety, BH Uls Vislon Sehool B0-feet Rosd, A1 Surendrangar And
Surendarnagar TA, Wadbwaan Disl  Surerdarags Wilhin Suerdamacy’ Dudhee) Wadhean
M.l'l-t'maila Lirmits O Sorsndarnagar Dist. Surandar Magar And b= Bounded As Under: Prope
Bounded By: North: 13.1 Fasl And This Side Hoad. South: 13.1 Feat Ard This Sida Final Flal
East: &5.00 EEt.ﬁn:Iﬂ':g Sida Sub Flothdo 13,10 Weat: 85.00 Fest And Thiz Side Flotba 1412

“““““““““““ 54~ Authorised Officer |

DATE :- 01-08-2025,
PLACE: RHI{CIT'SLIFIEI'JI}HAHAGAH FOR HERQ HOUSING FINANCE LIMITED

IDFC FIRST Bank Limited
. ] IDFC FIRST

{ersiwhile Capital First Limited Bank

and amalgamated with IDFC Bank Limitad) :

CIN : LES110TN2014PLCO9TT92

Registered Office: KRM Towers, Bth Floor, Harrington Road,

Chetpet, Chennai-600031. TEL: +91 44 4564 4000 | FAX: +31 44 4564 4022.

APPENDIX IV [Rule 8(1)]
POSSESSION NOTICE (For Immovable Property)

Wheress the untdersigned being the Authorised Officer of the IDFC FIRST Bank Limited
(erstwhile Capital First Limited and amalgamated with IDFC Bank Limited) under the
Securifization and Reconsiruction of Financial Assets and Enforcement of Security
interestAct, 2002 and in exercise of powers confemed under section 13412) read with nss
3 of the Securty inferest (Enforcement] Rules, 2002 issued & demand notice dated
30.11.2024 calling wpon the borrower, co-borrowers and guaraniors 1. RATHOD
MAHESHEUMAR, 2. RATHOD DAKSHABEN, 1o repay the amaunt menfionad in the
nofice being INR., 5,21,111.80/- (Rupees Five Lac Twenty One Thousand One Hundred
Eleven And Ninety Paise Only) 3z on 27112024 within &0 days from the date of recaipt
of the seid Demand notice.

The barrowers having fadiad 10 repay tha amaunt, nolice s hereby givan bo the borrower
and the public in gensral that the undersignad has laken Physical Possession aof the
propedy descrbed herein belaw in exercise of powers conferad an him ender sub —
seclion (4)of section 13 ol Act read with rule 8 of the Sacunty inferest {Enforcermsnt) Rules,
2002 on this 237 day of AUG 2025,

The borrowers in paricular and the public in general is hereby cautioned nof to deal with
the propery and any dealings with the property will be subdect to the charge of THE IDFC
FIRST Bank Limited {ershwhile Capital Firsl Limited and amalgamated with IDFC Bank
Limited) for an amound of INR . 5,21,111.900- {(Rupees Five Lac Twenty One Thousand
One Hundred Eleven And Ninety Paise Only) and interest therecn

The barrower's alfendion i5 invited 1o provisions of sub— Sechion (3] OF Section 13 of the
At inrespecl ol ime available, Lo redaem the secured assats,

Description of the Immovable properties.
All That Piece And Parcel Of Gram Panchayval Property Mo 524, Admeasuring 300 5q. FY,
Situated In Gamtal Land OF Yillage Darol Station, Taluka kakel, Digt. Panchmahals
Gujaral-384320, And, Bounded As: East: Public Road, West: Valkunkt Socaty, Nog

Authorised Officer
Date: X3-08-H25 IDFC FIRST Bank Limited
Place: GUJARAT (erstwhile Capital First Limited

Lean Account Mo 115201984 and amalgamated with IDFC Bank Limited)

Heza cis vilg dledan
Hope #'es ilws 5B

Central Bank of India
SCENTRAL® TO YOLU SINCHE 1911

BRANCH : JAGNATH PLOT - GYMKHANA ROAD, RAJKOT.

POSSESSION NOTICE (For Immovable Property) [Rule 8 (1)]

Whereas, The undersigned being the Authorized Officer of the Central Bank of
India, Jagnath Plot Branch under the Securlizabion and Reconstruction of Fmnancal
Assels and Enforcarment of Secunily Inlarest Act 2002 (34 of 2002) and in exercise of
powers conferred under Secton 13(12) read with ruhe 3 of the Secunty Infenest
[Enforcement) Rules, 2002 issued 8 Demand Nobce Dated 10.06.2025 (which was
publshed on 18.08.2025) calling upon the Borrowers | Motgagors | Partners |
Guarantors Mr. Jayesh B. Maradiya, Mrs. Misha Maradiya to repay the amaunt
menbioned in the nofice being Rs, 4,95,204)- (Rupees Four Lac Ninety Five Thousand
Two Hundred Four Qnly) within &0 days fram the dats of receipt of the said nobce,

The Borrower having failed b repay the amount, nofice is hereby given ko fhe
Borrowers [ Guaranlors and the Public in general that the undersigned has Laken
Possession of the property described herain below in exercse of powers confermed on
himiher under Sub-Section (4) of the Section 13 of the Actread with rule 8 of the Sacursty
Interas| Enforcement Rules, 2002 on this 30th Day of August of the year 2025.

The Borrowers [/ Guarantors in particuiar and the Public in genaral is heraby
cauticnad not o deal with the Movable [ Immovable Assats / Property and any dealings
with the Properyies will be subject io the change of the Central Bank of India, Jagnath
Plot Branch for an amount Rs, 4,95, 204/ (Rupees Four Lac Ninety Five Thousand
Two Hundred Four Only) i dua to us as on 11.06.2025 and interast tharean, (Amaunt
deposited afterissuing of Demand Motice UiSection 13{2) has given effecl

The Bomower's attention is invited fo provisions of sub-section (8) of Section 13 of
thi &cd, i respecd of bme available, o redeem the seounsd a5seis,

DESCRIPTION OF THE MOVABLE | IMMOVABLE PROPERTY

e b e o e Y e L

l:lat.alls of Mortgaged
Deed [ Document :

T AT ST T T T T T T T AT

Sr DESCRIPTION OF THE EEE[:JH'Ei} ASSETS!
Mo, IMMOWVABLE PROPERTY/MOVABLE PROPERTY

1. |Residential Flat No. 703 having Buwslt up Area Admeasuring | Morgage Deed
41,65 50, Metars, Carpet Area 35.15 5g, Mirs,, sitluated atihe No. 7851
Sevanth Floor of Building No. LIGEZ (LIGE) of LIG Scheme of | Dated 04.04.2016
EWS Yojma, T.P. Schema Mo, 9. FP Noc 3174, Tofal Land
Admeasuring 22685 00 Sq. Mirs, of Revenua Survey No. 53
palkiafVillage Munjka, Tal. & Reglstration Sub Distrct Ramol,
Disl. Rajkol, Gujaral. Area ; 41,65 Sg. Mirs. North ; Gardean,
South : Lagu Flal No. 704 and Lift, East : Garden, West
Passage and Lagu FlatNo, 702

FORM B

PUBLIC ANNOUNCEMENT
(Respatatian 12 of the Insohwency and Bankrupicy Board ol India (Uspidation Process) Regetations, 2016}

FOR THE ATTENTION OF THE STAKEHOLDERS OF SUNPOINT TRADING
LIMITED (FORMERLY KNOWN AS SUN FINLEASE [GUJARAT) LIMITED)
) PARTICULARS DETRILS
1 | Marre al Camicrate Oebilo | Sunpaint Trading Lirmitad {Ferrmesdy
| known &= Sun Finleass (Gujaral) Limited)
2 | Data al incorparation of corparate dabéod 21,01 1938
3 Mutherity undar which corparate | RoG-Ahmeadahad
detrtor is incomporated / registered
4 | Coeporata idendity No. / Limitad Lizhilgy
identification No. of corporate defitor
Addrzss of the registered office anr:
principal office (i any) of compos

| L46109G1983PLC010203

| 3. Ravipushp Aparbment B/, Mavnest
House Memnagar, Ahmedabad, Gojarat

n

debdior I L [
G | Uate of closwe of Isohency Hesolibon 2502 225
Process |
7 | Liguidation conmancament daba ol 29.08.2025
cirpirate dalbiod | {Order recaived an 2908 2025)

| CA Gomiti Ramchandra Chaudhary
Reg. Na.
IERLIPA-0011P-P-(2625 202 2- 202314275

| 9-B, Vardan Complex, Maar Vimal Rouse,
Lakhudi Circie, Mavrangpura, Ahmedabad

3800714

| Emal ld © cagomtirchsudnary@omail.cam
Az tated i 32 Moo 9-above Ermail 1d

| cirpsunpodniradingfimited Ggmail.com

| 28.09.:2025

| (3 days from the receipd of the ardér)

8 | Marme and ropetation number of e
insohvancy profagsicnal actng

a5 =|g:|-.|il:ia1r.--'

9| Addrass-and a-mail of the liquidston 3
reqistered withi the Boa

10 Address and e-mail B e used lot
correspondanca willy the lguidsio
11| Lazd date Tor sulsmission of chaims

Nolice i heredy piven that the Mational Company Law Tribunal Ahmedabad Bench has
ardered tha Gamsnenserment of liguidation of Swenpaint Trading Limited (Formerly known as
Sun Finleasa (Gugaral) Limitody on 257 Augus 2025, (Order received on 29.068.5024) under
sgction 33 of the Cooe.
The stakefiokders of Sunpolnt Trading Limited (Under Liguidation} are herety called upon b
sinmed thelr clairms with procd on or bafore 29082025, to the liguidatar at the address
menliomad against ibem No.10.
[he financid crediors shall submit their clams with proo by electronlc means onl sllather
oreditors may submit the claims with the proaf in person, by postor by electronic means.
subimission o falss armisleading praal of claims shall afirac! penallies
-
CA Gomil Ramchandra Choudhary
Liguicator
Reg. Mo, BEPA-0011P-P-I262 5 32 2- 2025142
Validity of AFA Rill 3012202

Date : {1.09.2025
Place - Ahmadabad

VFISTL.I

HOWUSIMG FINAMECE

read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002.

through E-Auction.

-~ VASTU HOUSING FINA

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,Sewri (West), Mumbai
400015. Maharashtra. CIN No.: U65922MH2005PLC272501

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002
Notice is hereby given to the publicin general and in particular to the Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable properties mortgaged
to the Secured Creditor, the physical possession of which has been taken by the Authorised Officer of Vastu Housing Finance Corporation Limited the same shall be

referred herein after as Vastu Housing Finance Corporation Limited. The Secured Assets will be sold on “As is where is”, “As is what is”, and “Whatever there is” basis

Itis hereby informed to General public that we are going to conduct public E-Auction through website https://sarfaesi.auctiontiger.net

Date : 30.08.2023, Place : Rajkat  5di- Authorisad Officer, Cantral Bank of India

.........

INVITATION FOR EXPRESSION OF INTEREST FOR

TENSILE STEEL LIMITED

OPERATING IN STEEL AND RELATED PRODUCTS AT AHMEDABAD GUJRAT
(Under sub-regulation {1) of reguiation 384 of the Inscivency and Bankruplcy Board
of India (Inscivency Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS

1. [Name of the corporate deblor | TENSILE STEEL LIMITED
along with PAN & CIN/LLP Mo, | CIN: U99999GJ1960PLCO01006
PAN: ABACTETISC
2. |Address of the registered office.  [HIRABAG, VISHWAMITRI RD, BARODA,
Gugarat 380008
3. |URL of website httpshwibworihipe. comy

4. |Details of place where mawrity of [Land and Buildng of the factory situated at
fixed assels are ocaied Mouje, Majalpur, Diskact Wadodra in the mame
of Tenste Siegl Limiled,

Presenily, there iz nd busingss

3. {Insiafed capacity of main
producisl services

. [Cuantity and valug of main M
products’ services sold in fast
finarcist year

7. [Number of employees! workmen [0 (NIL)

8. |Furher details Including  |ast {Can be requested over mail at:

avallable  financial  statements |cirp.lensfestoedfamail. com

(with schedules) of bao years, Hsts|Or Visit at

of creditors are available at URL: |hitps:iwitworihipe. comtensile-steel-imited!
8. |Ekgibility for resolution apphcants: [Can be requested ovar mail at:

under seciion 252k} of the cirp tensiasieei@gmail.com

Code & availabde af UHL: r visa at
hitps hwibeorthipe, comiten sl e-slael-limilad!
10.|Last date for receipt of 16-03- 2025

expression of infenast
11| Date of wsue of provisional Bt of | 26-09-2025
prospactive resolution applicands
12| Last dala for submission of
___|objections to provisicnal st
13.| Date of ssue of final list of
prospeclive resolulion applicants
14.{Date of issee of information
memorandum, evaluation matnx
and regues! for resolubion plans
Lo prospective resolulion
gpplicants

15. | Lasl date for submission of
resciution pians

16.|Process email id 1o submit
Exprassion of Intares!
17.|Details of the corporale deblor’s  |N&
regisiration status as MSME.

01-10-2025

11-10-20E5

16-10-2025

15-11-2025

cirp iensdesiesimgmail.com

CA Bihari Lal Chakravarti

Resolution Professional

In the Matter of Tensile Steel Limited

IEBI Reg. No.: IBBUIPA-BI2P-NODBE32019- 20201127 TE

AFA No: AAZN 2TTE02/311225/203623

AFA Valid upto 31.12.2025

Reg. Address: D-54, First Floor, Defence Colony, New Delhi-110024

: 1-00-2025 E-Mail ID: bichakravarti.associates@gmail,
w Delhi CIRP Mail id: cirp.tensilesteal@g

CORPORATION LTD

SN | Account No. and Name of Date & Amount as per Descriptions of the property/Properties | Reserve Price, | E-Auction Date and Time,

borrower, co- borrower, | Demand Notice U/s 13(2) & Earnest Money | EMD Submission Last

Mortgagors Date of Physical Possession Deposit (InRs.)| Date, Inspection Date
1 HL0000000183230 Demand Notice Date Flat no. G-03, Ground Floor, Shree| Rs.850000/- | 30-09-2025 Timings 11:00

Ajay Kumar (Borrower), Pinki | 10-Oct-24 & Amt Rs.795713 | Residency PlotNo. 14,15, 16,17, Survey No.| ~ Rs.85000/- AM to 4:00 PM,
Kumari (Co-Borrower) as on 09-Oct-24 + Interest | 255, Moje Chhiri, Sub Dist. Vapi, Dist. Valsad 29-09-2025 up to 5:00 PM.,
Cost etc. Gujarat 396191 18-09-2025
& 20-Jul-25

6842/6869. email id : ramprasad@auctiontiger.net, support@auctiontiger.net

Date : 01.09.2025
Place : Vapi

1. All Interested participants / bidders are requested to visit the website https://sarfaesi.auctiontiger.net . For details, help, procedure and online training on e-auction,
prospective bidders may contact M/S e-Procurement Technologies Pvt. Ltd. (Auctiontiger); Address : Head Office: B-705, Wall Street Il, Opp. Orient Club, Near Gujrat
College, Ellis Bridge, Ahmedabad — 380 006 Gujrat (India).Contact Person : Mr. Ram Sharma Contact number: 8000023297/9265562818/9265562821/079-6813

2. Forfurther details on terms and conditions please visit https://sarfaesi.auctiontiger.net to take partin e-auction.
3. For more details about the property kindly contact to Authorized officer Tushar Barot Contactno.9727755261

THIS IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES,2002

Authorised officer
Vastu Housing Finance Corporation Ltd

oe o

epaper.financialexpress.com

-; . . Ahmedabad
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